289 Re. Incident at
Baghpat (St.)

SHRI BAPUSAHEB PARULEKAR:
Kindl, see Rule 380.

MR. CHAIRMAN: Please read that
out.

.SHRI BAPUSAHEB PARULEKAR:
That is what I am doing,

MR. CHAIRMAN: I have called
upon Mr, Mhalgi to speak. Is your
point of order relateg to that. He has
begun his speech. I have only asked
him to resume.

SHRI BAPUSAHEB PARULEKAR:
After the Speaker left the Chair you
addressed the staff not to record what
the Hon’ble members saig just now
{Interruptions) As far as expunction
is concerned under Rule 380 the only
yortion which js defamatory shall not
go on record. You have not indicat-
ed what defamatory statements they
have said. So, I have raised this

point of order and what your ruling on
that. (Inlerruptions)

MR. CHAIRMAN: If anybody tries
to speak or speaks without the per-
mission of the Chair then the Chair
can vrder that it should not go on re-
cord I have done exactly the same
1 am within my rights to say so.

SHRI R K. MHALGI (Thane):
M™Mr  Chairman, Sir, I would like to
speak 1n Marathi.

(Interruptions) **

MR CHAIRMAN: Nothing to be
xecorded.

Wt WA WE T ANMIG "Eed,
Y =ATeqT FT A% 1 AT F oF FIv
wy @A At T g4 wRERT ¥ fear guw
AT FE F7T I Y wfow @ q4FY 197 oW
F @i foaw # wEgEw F or @ §
gRA F AR fagwy #F1 wEgWAT FC F
G AT TAMM WAYIF FH ST G
1o @M & AW AFT Q@ fawrar
W) SR gIq ¥ ;T Frerer @
®F 374 AT 350 & UL, AT T12¢ fAwrS,
q T Y FEHE Aw @ F
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gaafe wiwm : vy WA & e et
& qu & &1 e O R W WeERaET
$oumr WAgd § MY gITIGT qT WG,
dac & wrear g1 sy g Afeg, 9%
SO |

15.42 hrs

DEMANDS FOR GRANTS
(RAILWAYS), 1980-81—Contd,

@SHRI R. K. MHALGI (Thane):
Sir, I rise to say a few words regard-
ing demands for grants in respect of
Railways. Since the suburban trains
are the only meang of transportation
for crores of commuters, their pro-
blems should be looked intn in depth‘,
by the Railway Minister. As I was say-
ing, I am grateful to the Houge for
the quiet that prevails now and which
has given me an opportunity to com-
plete my speech. I was stressing two
points, Crores of passengers travel
in suburban trains. All the problems
concerning suburban trains have to
be examined carefully by the Railway
Minister. I want to elaborate my
views regarding suburban railway
services in India. As I have said,
crores of passengers travel in the
suburban trains. In Bombay only,
more than 100 crores of passengers
travel in the guburban trains. The
problems of such a large number
of passengers have to be considered
by this august House because, unfor-
tunately, they are not considereq by -
the Railway Ministry., In this con-
text, let me suggest that like the
general budget and the railway bud-
get, a separate budget should be pre-
senteq for the suburban railways.
The Ministry of Railways should pre-
sent, along with the railway budget,
a separate budget for suburban rail-
ways. This shoulq receive attention
from a financial point of view, The
amount sanctioned for the suburban
projects should not be spent on any
head. The rolling stock wuseq for
suburban railways should be sepa-

**Not recorded,

—— nne

@The original speech was delivered in Marathi.
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rately shown in the budget and care
should be taken to gee that they are
utiliseq only for suburban traffic.

In the suburban railways many
accidents take place in which hun-
dreds of people die. The former
railway Minister had started an auto-
matic warning system to check acci-
dents. It must be effectively em-
ployed to avoid accidents in suburban
railways. As soon as it is feared that
a train migh¢ collide with another,
the alarm bell rings in the train itself.
If the driver ig alert, he can stop the
train. If he fails to do it, the breaks
automatically operate and the train
stops. This system can be effectively
employed in case of suburban trains
where the frequency of traffic of
traing is more. It is very essential
this this system should be immediate-
ly and effectively adopteq by subur-
ban railways in Bombay,

The problems of railways in gene-
ral are different from those of subur-
ban railways. The railway officials
who have a special knowledge of the
problems of the suburban railways
should be assigned to the suburban
services. We have experienced Gene-
ral Managers who join service in
Bombay and retire immediately there-
after. Their experience cannot be
used later on. Therefore, I would
suggest that the services of experts
and retired exporienced officials should
be made availabie again and their
experience should be utilised to im-
prove the conditiong of the suburban
trains. I would also like to suggest
that several committees like Railway
Users’ Committee should include some
Members of Parliament in the subur-
ban area.

There are 8bout six or seven mem-
bers of Parliament who are concerned
about the problems of Bombay subur-
ban railways. We have to bring to
the notice of the House those pro-
blems. Even for simple tagks like
changing the timings of trains etc. we
have to raise the matter in this House.
"2 do not wish to take valuable time
of the House,
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15.46 hrs,

tMR. SPEAKER in the Chair],

ANOUNCEMENT RE: DISCUSSION
ON INCIDENT AT BAGHPAT

M "FOw Twgr (frate)
wtgsy AglEd, Fav fAvia g ?

(Interruptions)

MR. SPEAKER: On Friday at
6 O Clock we are discussing this
matter,

PROF. MADHU DANDAVATE (Ra.
japur): Sir all of us have agreed that
instead cf taking Calling Attention
Notice, we wil] have it at 6 P. M. Since
Friday is a Private Members, day, in-
stead of 6 O’'clock if yau have it a
little earlier ..

MR. SPEAKER: We have already
decided that we would take it up at
6 P.M. So, after 6 P.M. on Friday we
are going to discuss this.

SHRI G. M. BANATWALLA (Pon-
ani): Sir, there is a resolution of the
House. Under rule 193, no motion
will be taken till the Finance Bill is
passed. This is the recommendation
of the Business Advisory Commitiee
and it was passed by this House. Un-
less and until you bring in a proper
motion here the announcement can-
not solve this problem.

MR. SPEAKER: We will do it.
Every rule will be adhered to. That
is my only concern,

\‘;IRI NIREN GHOSH (Dum Dum):
The rules have become the dominant

God of this House. You should be-

come the dominant God of this House
and not the rules.

MR. SPEAKER: Even God is contro-
versial.
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